
State Wise  - Performance of Govt,Sp.Schemes vis-à-vis Priority Sector Credit                                  ( Amount  Rs. in Lakhs) Annex II           IXX   
Name of States SJSRY-MAR 2008 SLRS-March-08 SGSY- March -08 PMRY-March-08 Total Credit disbursed under Total Priority %Credit to Govt. schms Total Credit disbursed to w%Credit to Govt. schms

Govt. schemes Sec. Advances. vis-à-vis priority sector vis-à-vis credit to Weaker 
 Section

Name of the State/   Total Loans Total Loans disbursed Total Loans disbursed Total Loans disbursed No. Amt. No. Amt. No Amt. No Amt. No Amt.
Union Territories    disbursed

No of A/c Amt. No of A/cAmt. No of A/c Amt. No of A/c Amt
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19

NORTHERN REGION
Haryana 1574 670.46 78 14.35 10554 2019.65 11632 8021.11 23838 10725.57 894798 2487700.28 2.664 0.4311 411557 427013.7 5.79% 2.51%
Himachal Pradesh 169 74.58 65 18.51 3491 660.73 2594 2416.22 6319 3170.04 302241 442643.25 2.091 0.7162 170517 125636.5 3.71% 2.52%
Jammu & Kashmir 765 465.53 0 0.00 4405 1423.87 551 578.96 5721 2468.36 235848 567799.33 2.426 0.4347 121347 103190.1 4.71% 2.39%
Punjab 181 89.27 14 3.31 7316 1282.33 7556 6005.46 15067 7380.37 1313612 3615840.51 1.147 0.2041 582263 673470.6 2.59% 1.10%
Rajasthan 7186 1998.88 441 98.65 31895 5529.38 15380 9730.49 54902 17357.4 1935026 3164479.33 2.837 0.5485 1059600 652898 5.18% 2.66%
Chandigarh 131 56.30 1 0.33 308 55.20 248 197.56 688 309.39 62316 795560.3 1.104 0.0389 23254 136150.5 2.96% 0.23%
Delhi 324 109.94 20 5.20 0 0.00 662 561.03 1006 676.17 355183 5719133.03 0.283 0.0118 20993 95874.65 4.79% 0.71%
NORTH EASTERN REG 0 0
Assam 591 299.75 0 0 45332 1956.97 4204 4012.33 50127 6269.05 516721 508754.76 9.701 1.2322 318795 126609.7 15.72% 4.95%
Manipur 0 0.00 0 0 4189 81.22 199 139.71 4388 220.93 35658 39175.41 12.31 0.564 21551 17216.94 20.36% 1.28%
Meghalaya 78 45.21 0 0 912 21.23 345 280.39 1335 346.83 63155 53643.37 2.114 0.6465 31885 23564.15 4.19% 1.47%
Nagaland 152 65.84 0 0 4141 24.25 1193 2286.18 5486 2376.27 29149 33659.53 18.82 7.0597 23039 15786.03 23.81% 15.05%
Tripura 238 105.16 0 0 5834 505.32 2252 1939.42 8324 2549.9 94057 72244.62 8.85 3.5295 44443 19016.84 18.73% 13.41%
Arunachal Pradesh 65 34.00 0 0 6454 69.56 171 264.3 6690 367.86 14259 22525.28 46.92 1.6331 10322 7319 64.81% 5.03%
Mizoram 32 13.30 0 0 924 19.50 646 541.9 1602 574.7 14536 35093.41 11.02 1.6376 6374 9275.98 25.13% 6.20%
Sikkim 78 34.43 0 0 5335 142.16 36 33.52 5449 210.11 35299 47957.09 15.44 0.4381 27592 17273.29 19.75% 1.22%
EASTERN REGION 0 0
Bihar 1010 341.02 19 6.25 94126 9043.88 7550 7974.48 102705 17365.63 1631264 1035082.03 6.296 1.6777 913842 327949.8 11.24% 5.30%
Jharkhand 495 188.44 4 0.50 63135 6243.92 5062 5206.08 68696 11638.94 673781 594442.39 10.2 1.958 541219 195314.9 12.69% 5.96%
Orissa 3227 956.71 815 164.21 64453 11508.78 9333 8529.44 77828 21159.14 1498796 1398610.63 5.193 1.5129 772925 404465.4 10.07% 5.23%
West Bengal 3569 915.17 110 16.57 215318 6552.16 8448 7732.96 227445 15216.86 2131633 4310012.25 10.67 0.3531 885859 574308.6 25.68% 2.65%
Andaman & Nicobar 30 14.62 0 0.00 83 16.73 226 193.48 339 224.83 8927 17247.89 3.797 1.3035 6489 5459.82 5.22% 4.12%
CENTRAL REGION 0 0
Chhatisgarh 1748 639.73 19 4.25 20736 4477.05 5744 4235.08 28247 9356.11 439402 710356.13 6.429 1.3171 239983 145227.8 11.77% 6.44%
Madhya Pradesh 6907 2640.13 618 186.84 48256 7393.96 20738 12921.5 76519 23142.43 2043277 2810715.35 3.745 0.8234 931036 710767.9 8.22% 3.26%
Uttaranchal 1151 539.12 106 28.96 11745 1672.89 7160 6412.4 20162 8653.37 443295 569855.5 4.548 1.5185 218924 147021.7 9.21% 5.89%
Uttar Pradesh 13308 5566.64 1531 347.98 306091 25442.40 42315 40257.03 363245 71614.05 5306433 5606045.29 6.845 1.2774 2848175 1442293 12.75% 4.97%
WESTERN REGION 0 0
Gujarat 6410 1208.07 1006 200.51 27861 3708.94 10487 5344.55 45764 10462.07 1773401 4005255.74 2.581 0.2612 781198 511499.3 5.86% 2.05%
Maharashtra 3478 1651.53 528 155.68 99470 8708.37 20036 14394.26 123512 24909.84 3474396 17483171.34 3.555 0.1425 1296373 976743.2 9.53% 2.55%
Daman & Diu 0 0.00 0 0.00 3 0.60 2 2.00 5 2.6 931 5785.63 0.537 0.0449 79 44.22 6.33% 5.88%
Goa 34 13.17 0 0.00 919 117.43 72 57.37 1025 187.97 65261 193551.26 1.571 0.0971 20980 24132.54 4.89% 0.78%
Dadra & N.Haveli 0 0.00 0 0.00 104 8.88 10 8.5 114 17.38 2347 8037.28 4.857 0.2162 1052 439.69 10.84% 3.95%
SOUTHERN REGION 0 0
Andhra Pradesh 5502 2092.35 36 15.38 69076 7307.83 14784 9512.07 89398 18927.63 6925857 7066893.33 1.291 0.2678 3952401 1621962 2.26% 1.17%
Karnataka 2542 962.22 110 22.35 32022 3777.10 17409 12211.99 52083 16973.66 3293599 6325217.15 1.581 0.2683 1612823 1025175 3.23% 1.66%
Kerala 1767 611.54 68 23.75 24599 3059.10 20723 12728.92 47157 16423.31 2935695 3849033.71 1.606 0.4267 1201443 633957.4 3.93% 2.59%
Tamil Nadu 4387 1267.04 420 115.82 221501 14163.33 24071 12528.16 250379 28074.35 6928086 8766286.81 3.614 0.3203 3588567 1671862 6.98% 1.68%
Lakshadweep 0 0.00 0 0.00 111 27.30 0 0 111 27.3 99572 113484.82 0.111 0.0241 33556 16568.22 0.33% 0.16%
Pondichery 213 50.23 0 0.00 2529 262.60 362 163.47 3104 476.3 2562 2008.56 121.2 23.714 6891 3734.16 45.04% 12.76%
NOT SPECIFIED 1120 1600.39 1120 1600.39
ALL INDIA 67342 23720.38 6009 1429.40 1433228 127284.62 263321 199022.71 1769900 351457.11 45580373 82477302.59 3.883 0.4261 2.3E+07 12889222 7.79% 2.73%
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